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1 Union Bank of India 17-Dec-25 26,42,08,000.13 26,42,08,000.13 Financial Creditors 26,42,08,000.13 Yes Hypothecation of Stock, Book Debts 
and  plant & Machinery 

_ 86.30% _ _ _ _

_ _ _ _ Yes Equitable Mortgage of all the piece and 
parcel of the immovable propertY land 
admeasuring 965.13 sq.mts. alongwith 
common rights and construction or to 
made thereon bearing City Sy. Noudh 
No. 5794lA of
Ward: Katargam ofthe land bearing 
Final Plot No. 92; T.P. Scheme No. 4;
Revenue Survey No, 383 Paiki of 
Moje; Katargam; Near Umiya Mata 
Mandir
and Lok Samarthan Press Building, 
Kabirwadi area of Navagam, Ashwin 
Kumar Road Taluk; City
(Choryasi); District: Surat

_ _ _ _ _ _

2 Bank of India 23-Jun-26 79,09,611.74 74,86,646.92 Financial Creditors 7909611.74 Yes 1st Pari Passu charges by way of 
hypothecation of  Stocks, 
Receivables/Book Debts and other 
current asset present and future along  
with Union Bank of India under MBA 
.Extension of Charge Over existing 
primary securities and NCGTC cover. 
Activity is ceased and security is NIl 

_ 2.45% _ _ 4,22,964.82 _

Total 27,21,17,611.87 27,16,94,647.05 27,21,17,611.87 422964.82

Annexure-1
Details of claim received Details of claim admitted
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